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BEFORE THE NATIONAL GREEN TRIBUNAL AT DELHI 
PRINCIPAL BENCH 

ORIGINALAPPLICATION NO. 914/2022 

IN THE MATTER OF: 

KAMLESH JONWAL 

UDAY PUNJ & ORS. 
VERSUS 

...PETITIONER 

nohsn 

...RESPONDENTS 

STATUS REPORT CUM AFFIDAVIT ON BEHALF OF 

RESPONDENT NO, 2/DDA 

1, Sanarg paloskad, Aged about S9 years, working as 
at Delhi Development Authority, INA, 

Vikas Sada, New Delhi, do hereby solemnly aflim and state on 

oath as under: 

That I am duly authorised and competent to affirm the present 
Affidavit on behalf of the Respondent No 2 /DDA, which has 

been prepared under my instructions. I am fully conversant with 

the facts and circumstances of the present case on the basis of the 

records maintained in the office to enable me to file the present 
Affidavit on behalfof the Respondent No 2/ DDA. 

That the Respondent No 2/ DDA disputes and denies as false, 

ivolous and vexatious all claims, contentions, allegations and 

ayerments in the present petition contrary to anything stated or 

submitted in this Affidavit. 

That in compliance of Order dated 20-11-2023 passed by the 
Hon'ble Tribunal in this matter, the Joint Committee conducted a 

joint site survey of the subject area on 21-11-2023 which 

included the concermed Revenue Staff of SDM (Vasant Vihar), 
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5. 

AE/SPD-1 (DDA) and Sh. Birender (Habib, Surveyor). After 
survey of the land, which is subject matter of the case, a TSS 
plan has been prepared and provided by the Surveyor. The TSS 

plan duly signed and verified by the Revenue staff of SDM 
(Vasant Vihar) with respect to the reference point shown by them, 
Revenue Staff of DDA, AE (DDA) and Surveyor (i.e., duly 
signcd by all members of the Joint Committee ) is enclosed 
herewith as Annexure R1. 

That Joint Committee visited the land in question on 18-04-2024 
and took photographs and re-verified the factual position as on 
date. The report of the Joint Committee duly signed by the 
officers of DDA, MCD and Revenue Department, GNCTD is 
annexed herewith as Annexure R2. 

That as per the Status Report dated 13-12-2023 filed by the 
Respondent No. 2/DDA in the matter, as per T'SS plan prepared 
by the Joint Committee, the position of the land which is the 
subjcct matter of case is as follows: 

"Site 01 (Area under Green): This site is adjacent to 
service road connecting Exit gate (Kaveri Apartment) and 
Vasant Kunj Road and in the right while going towards Exit 
gate (Kaveri Apartment). Area measuring 384.88 sqm in 
Khaaga No. 93 and 989.37 sq. in Khasra No. 87 is under 

Green Belt. Photos of this site is also enclosed. 

Siie 2 (Area under Green): This site is adjacent to service 
Toad connecting Exit gate (Kaveri Apartment) and Vasant 
Kunj road and in the left while going towards Exit gate 
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(Kaveri Apartment), Area measuring 1159.648 sqm in 

Khasra No. 87 is under Green belt. Photos of this site is 

also enclosed. 

Site 03 (Area under Pump House, Kaveri apartment): Area 

measuring 587. 134 sqm is under pump house in Khasra o. 

87 min, 88 min & 93 min. Photos of this site is also 

enclosed. 

Site 04 (Area under Barat Ghar, Kaveri apartment): Area 

measuring 1601.024 sqm is under Barat Ghar in Khasra 

No. 88 min, 89 min and 93 min. Photos of this site is also 

enclosed. 

Site 05 (Area under DDA market): Area measuring 

1168.020 sqm is under DDA market in Khasra no. 88 min & 

89 min. Photos of this site is also enclosed 

Site 06 (Area proposed for Police Station): Area neasuring 

12326.05 sqm in Khasra no. 86 min, 88 min & 67 min is 

lying vacant at the sile and is partly under green. Photos of 

this site is also enclosed." 

That as per the land records of the DDA, Khasra No. 

480/396/87(3-12), 479/396/87(3-12), 86(9-12), 88(9-17), 

a2398/329/93/2(9-1), 330/93(4-17) and 67(12-03) of Village 

Masoodpur was acquired vide Award No. 90/80-81 and physical 
póssession of area 08 bigha 02 biswa of Kh.no 67, 398/329/93/2 

min(08-09) and 330/93(4-17) was handed over to DDA by 

LAC/L&B Dept. GNCTD on 29-12-1980 and Khasra no. 

480/396/87(3-12), 479/396/87(3-12), 86(9-12), 88(9-17) and 67 
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min(04-01) was handed ovcr to DDA by LACL&B 

GNCTD on 21-04-2007. An amount of Rs 17.37.385/- and Rs 

10,000,00/- was paid by DDA to L&B Dept. GNCTD against the 

said award vide cheque no. 908137 & 906691 dated 09-01-1981. 

Dept. 

That as stated in the carlier submission dated 08-0 1-2024. it is 

respectfully stated that 

"2. The Respondent No. 2/DDA respectfully places the 

following submissions for the kind consideration of this 

Hon'ble Tribunal: a. That the land, on which the Barat 

Gha, Pump House, Road and Green belt is developed, was 

taken over physically by the Respondent No. 2/ DDA on 

21.04.2007 and 29. 12. 1980 from the LAC/Land & Building 

Department, GNCTD. True Copy of possession proceedings 

dated 04.2007 and 29. 12. 1980 are enclosed herewith as 

annexure RI Colly. 

b. That the Barat Ghar, the Pump House, Road and the 

Green belt has been developed by the Respondent No. 2/ 

DDA after approval of Facilities Plan of Kaveri Apartment 

by the HUPWCOORDINATION (DDA) in its 284th 

Screening Committee vide ltem no. 148 in the year 2009. 

True Copy of Facilities Plan of Kaveri Apartment is 

enclosed herewith is AnnexUre R2. 

c. That as per said Facilities Plan of Kaveri Apartment: 

A) total area measuring 3430 sqm was approved for 

facilities of the Kaveri Apartments, whose further approved 

area utilization is as under: 

4
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i) total area measuring l100 sqm was approved jor C.s.C 
(Commercial Shop Centre) and is currently existing as DDA 

market at site. 

) total area mneasuring 1700 sqm was approved for 

Community Hall and is currently existing as Barat Ghar at 

the site. 

ii) total area measuring 630 sqm was approved for Pump 

lHouse & UGR and is currenthy existing as Pump House. 

B) total area measuring 3665 sqm was under the Green 

COver: 

C) total area measuring 9360 sqm was under the Road." 

Photographs of Barat Ghar, Pump House, Road and Green belt 

(since 2007 till date) are annexed herewith as Annexure R3 

Colly. 

That the grcen belt on Kaveri Apartments exit gate road, as per 

record, in 02 patches/ portions, one each on either side of the 

road, marked as 'A' and 'B' were received by MCD from DDA by 

way of Handing Over/ Taking Over datcd 31-05-2016 for the of 

purpose maintaining the same as green belt. The inventory 

register of Handing over/Taking over in this regard showing the 

said 02 patches portions is already on record. Thus, the 

protection of the said green belt from encroachment rests with 

the MCID being custodian of such green belt. 

That in view of the factual position which has cmerged and has 
been noted down by the Hon'ble NGT in its Orders dated 09-02 

2024 and 20-03-2024, the Respondent No. 2/DDA is in the 

process of filing appropriate applicaúon 67 petition (s) before 
R.V SINGH 
Acocale RognNO.2282 COTr.SGiOn 
--27 re0-Dehi 
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the Hon'ble Writ Court to point out the misrepresentation done 

by the Respondent No. I while seeking lapsing of the acquisition 

award in question by way of WP(C) 6390/2014 before the 

Hon'ble High Court of Delhi. 

identifer ho 

who has 

ence. 

ERIFICATION: 

dencnentlexecutant 

Verilied at New Delhi on idil JUU24, 

101AR 
R.V SINGH 
Adocale 

24. 027 

Area-Detht/ 

.. 

FINO 

a 

y of July, 2024 that thc 

contents of the above Affidavit are true and correct to the bcst of 

my knowledge and based on the official records of the 

Respondent. No part of it is false and nothing material has bcen 

concealcd therefrom. 

i H/ New Delhi Distnct 

03. fa HG /DDA, A-303, has Sadan 

bid , i i'ei-110023 / INA, New Delh-110023 

ANEbector (LM) 

DÈPOCENT 

iet i/Aow Deihi Distrnct 

Solemnly aled biofe ne tead 

over & cxplaineJ io ponent. 

30 JUL 2024 
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